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additional area of 2.9 acres, besides 
7.33 acres, would be vacated. The 
Company will execute the lease deed 
in the prescribed from approved by 
the Government of India. 

(iv) The Company will not utilise this 
land for the purposes other than 
those as permitted by the competent 
authority. 

(c) No, Sir. 
(d) Does not arise. 
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Shortfall in Generation Capacity 

1420. SHRI SATYASADHAN CHA­
KRABORTY : Will the Minister of ENERGY 
be pleased to state : 

(a) whether he is aware that the backlog 
of 900 M.W. accumulated last year in new 
generation capacity a shortfall of 1,000 
M.W. will be added in 1981·82 making it 
almost impossible to attain targets in the 
first two years of the plan; and 

(b) tbe steps Government have taken 
in this regard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN) : (a) and (b) The extent 
of slippage that is taking place in commi­
ssioning of the new generation projects 
is under close watch of tbe Government. 
In order to speed up the commissioning 
of the power projects, construction -moni­
toring directorates have been set up in the 
Central Electricity Authority (CEA) to 
monitor closely tbe various activities of 
the projects. Coordination and review 
meetings are regularly held in the CEA 
with the project authorities, equipment 
suppliers and manufacturers, construction 
agencies etc. A clo e watch is kept on all 
constraints for corrective action. CEA's 
senior officers vi it project sites and take 
up the matter with the appropriate authori­
ties for removing the bottlenecks. Review 
meetings are at 0 held in the Deptt. of Power 
for appropriate action with the State Go­
vernments as well as at the level of the Union 
Government. Meetings of Power Ministers 
of States at the level of Ministry of Energy 
have also been held at National and Regi­
onal levels at which the commissioning of 
new and on-going power projects was closely 
reviewed. 

Coverage of MangaJore by Bangalore 
Television Centre 

1427. SHRI OSCAR FERNANDES : 
Will the Mini ter of .INFORMATION 
AND BROADCASTING be plea ed to 
state : 

(a) whether there is a proposal to cover 
Mangalore under the BangaJore Television 
Broadcasting area; and 

(b) if so, by what date it would be possi­
ble ? 

TH MINISTER OF INFORMATION 
AND BROADCASTING (SHRI V ASANT 
SATHE) : (a) No, Sir. MangaJore being 
more than 350 kms away from Bangalpre, 
cannot be covered by the TV tran mlttcr 
at Bangalore. 

(b)Does not ari e. 

Discovery of Drug to prevent Paraly'sis 

.. 1428. SHRI D.M. PUTIE GOWDA : 
Will the Minister of PETROLEUM, CHE­
MICALS AND FERTILIZERS be pleased 
to state : 

(a) whether it is a fa~t that some. ~rug 
has been found in AmefJ~ b:( the M.ht~ 
scientists which is effectIVe ill preventing 




